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Shri 8. K, Pyptii: We are having
security enforced. We are paying
money to the State Governments in
order that they enforce it and so on

Shri Tangamani: 4543 cases of
thefts were detected and 186 tons of
wire were recovered May I know
the value of the copper wire recover-
eod and also the value of the wire
stolen but not recovered?

Shri 8. K. Patil: I have not got the
figures here as to the value and if the
hon Member gives notice of a ques-
tion, 1t will be furnished

Shri Tangamani: May 1 at least
know the wvalue of the 186 tons of
copper wire recovered®

Shri S. K. Patil: I have not got the
figures

WRITTEN ANSWERS TO
QUESTIONS

Running Time of Trains

Shri Nagi Reddy:
*“198.{ Shrimati Parvathi Krishnan:
| Shri Rami Reddy:

Will the Minister of Railways be
pleased to state

(a) whethe. 1t 15 a fact that the
ruaning time between a Junction and
the preceding station has been
increased as a general rule on all
railways, and

(b) if so, what 15 the total amount
of extra expenditure involved by this
change?

The Deputy Minister of Railways
(Shri Shabnawaz Khan)- (a) No

(b) Does not arise
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Central Tractor Organisation

*735. Shri Thanulingam  Nadar:
Will the Minister of Food and Agri-
caltare be pleased to state

(a) whether Government periodi-
cally examine the accounts and venty
by physical counting the stores of the
Central Tractor Organisation,

(b) whether any such verification
was made 1n the year 1951 and any
report submitted to Government,

(c) whether any case of embezzle-
ment was brought to the notice of
Government in the year 1951 or in the
previous year, and

(d) if so, what was the estimated
loss to Government and what action
has been taken on that?

The Minister of Food and Agricul-
ture (Shri A P Jain): (a) and (b)
Yes

(c) Yes 7 cases

(d) The loss to Government was
Rs 27,135 The cases were handed
over to the police and the two per-
sons responsible for embezzlement
have been convicted by courts of law
4 officers were punished departmental-
ly for lack of supervision

Damage to Electric Multiple Coaches
between Howrah and Burdwan

*736. Sbri Subiman Ghose: Will the
Minister of Rallways be pleased to
state

(a) whether it 18 a fact that the
Railways have suffered heavy damages
from cutting of seat covers, making
holeg into foamrubber cushions and
disfiguring wax polished sides in the





